NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 656/(MAH)/2017

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 18.10.2017

NAME OF THE PARTIES: Aneka Builders & Developers Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE
.\ Heroad SecMay Adv. €of  Pesinone ¢ \
ORDER

CSP 642/230-232/NCLT/MB/MAH/2017
CSP 643/230-232/NCLT/MB/MAH/2017
CSP 645/230-232/NCLT/MB/MAH/2017
CSP 649/230-232/NCLT/MB/MAH/2017
CSP 650/230-232/NCLT/MB/MAH/2017
CSP 652/230-232/NCLT/MB/MAH/2017
CSP 654/230-232/NCLT/MB/MAH/2017
CSP 656/230-232/NCLT/MB/MAH/2017

Company Petitions are allowed.
Sd/- Sd/-

V. NALLASENAPATHY B.S.V. PRAKASH KUMAR
Member (Technical) Member (Judicial)


NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-


NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 654/(MAH)/2017

: Present: SHRI B.S.V. PRAKASH KUMAR
CORAM: MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 18.10.2017
NAME OF THE PARTIES: Ashwamegh Properties Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE
\o Hemand Sediny AdV. &R PeAtaonel —y—auly
ORDER

csr 642/230-232/NCLT/MB/MAH/2017
csp 643/230-232/NCLT/MB/MAH/2017
csp 645/230-232/NCLT/MB/MAH/2017
CSP 649/230-232/N CLT/MB/MAH/2017
cse 650/230-232/NCLT/MB/MAH/2017
CSp 652/230-232/NCLT/MB/MAH/2017
csp 654/230-232/NCLT/MB/MAH/2017
cse 656/230-232/NCLT/MB/MAH/2017

Compa ny Petitions are allowed.

Sd/- Sd/-

V.NALLASENAPATHY B.S.V. PRAKASH KUMAR
Member (Technical) Member (Judicial)


NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-


NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 652/(MAH) /2017

: SHRI B.S.V. PRAKASH KUMAR
CORAM: Present: MEMBER ()

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 18.10.2017

NAME OF THE PARTIES: Twinstar Real Estate Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE

\. Heedaak Sedn? Adv: ¢ Pepimner i

ORDER
CSp 642!230-232!'NCLT!MB."MAH:‘ZOI?
CSP 643:’230-232!NCLT!’MBMAW2017
csp 645!230—232!NCLT!MBFMAH;’2017
CSp 649!230-2323’NCLT!MB;’MAH!’ZOl?
CSp 650!230-232/NCLT/MBJ’MAH/2017
csp 652»‘230-232:’NCLT1’MBI’MAH;’2017
csp 654:’230-232!'1\1CLTKMB{'MAHIZU]?
csp 656:’230—232;’NCLT:’MB!MAH/2017

Company Petitions are allowed.

Sd/-

V. NALLASENAPATHY
Member (Technical)

Sd/-
B.S.V. PRAKASH KUMAR
Member (Judicial)


NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-


NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 650/(MAH)/2017

: T SHRI B.S.V. PRAKASH KUMAR
CORAM: Presen g

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 18.10.2017
NAME OF THE PARTIES: Nipun Real Estate Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE
: 3o — Y ({117
bs Hemond  geat Adv e Peifoner
ORDER

cSpP 642/230-232/NCLT/MB/MAH/2017
CSP 643/230-232/NCLT/M B/MAH/2017
csp 645/230-232/NCLT/MB/MAH/2017
csre 649/230-232/NCLT/MB/MAH/2017
csp 650!230-232;‘NCLT;’MB:’MAH/2017
cse 652!230-232/NCLT;‘MBfMAHfZOl?
csp 6541'230-232!1\1CLT/MB;’MAH;’ZO]?
CSP 656;’230-232{NCLT¢‘MB;’MAHi2017

Company Petitions are allowed.

Sd- Sd/-

V.NALLASENAPATHY B.S.V. PRAKASH KUMAR
Member (Technical) Member (Judicial)


NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-


NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 649/(MAH)/2017

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 18.10.2017
NAME OF THE PARTIES: Artline Properties Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE
L Hemont Sednt AV D Penione r \ )y
ORDER

cSsp 642/230-232/NCLT/MB/MAH/2017
cSsp 643/230-232/NCLT/MB/MAH/2017
CcSp 645/230-232/NCLT/MB/MAH/2017
CSP 649;’230-232;’NCLTKMB!’MAHIZ(}]?
csp 650/’230-ZBZINCLT/MBIMAH;’Z()]?
csp 652;’230—232;’NCLT!MB!MAH:’2017
csp 654/230-232;’NCLTJ’MBIMAHIZOI7
csp 656:’230-232)’NCLTKMB;’MAH!.‘ZOI?

(nmpan_v Petitions are allowed,

sdr- Sd/-

V.NAL LASENAPATHY
B.S.V.
Member (Technical) N‘lembeprlz]':g:iif; KoM


NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-


NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 645/(MAH)/2017

: SHRI B.S.V. PRAKASH KUMAR
CORAM: Present: et

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 18.10.2017
NAME OF THE PARTIES: Nilesh Spices & Masala Mills Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE

. PRemont  Sednd AV D pexwioney e300/

ORDER
CSp 642/230-232/NCLT/MB/MAH/2017
csp 643/230-232/NCLT/MB/MAH/2017
csp 645/230-232/NCLT/MB/MAH/2017
CSp 649/230-232/NCLT/MB/MAH/2017
CSP 650/230-232/NCLT/MB/MAH/2017
csp 652}’230-232!NCLT!’MBi'MAHfZOI?
csp 654{230-232)‘NCLTMB:’MAHIZOI?
csp 656/230-232:’NCLTMBIMAH;’ZUU

Company Petitions are allowed.

Sd/-

V. NALLASENAPATHY
Member (Technical)

Sd/-

B.S.V. PRAKASH KUMAR
Member (Judicial)


NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-


NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 643/(MAH)/2017

SHRI B.S.V. PRAKASH KUMAR

; Present:
i MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 18.10.2017
NAME OF THE PARTIES: Neelesh Properties Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE

W HeMon: sedn®  Adv. @ Petnoner _
RN

ORDER
csp 642!230-232!NCLT!MB/MAH/2017
csrp 643;’230-2323’NCLT:’MB!MAHf2017
csp 645/230-232!NCLT!MBJ’MAHIZOI7
csrp 649!230-232:’NCLTfMB!MAHJ’ZOI7
CSP 650/230-232/N CLT/MB/MAH/2017
CSp 652/230-232;’NCLT;'MB!MAH/’2017
Ccsp 654!230-232!NCLT/MBIMAH:’2017

csp 656/230-232!’NCLTIMB,’MAH;’ZUI'.?
=2 NCLI/MB/MAH/2017

Company Petitions are allowed.

Sd/- Sd/-

V. NALLASENAPATHY B.S.V. PRAKASH KUMAR
Member (Technical) Member (Judicial)


NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-


NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 642/(MAH)/2017

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 18.10.2017

NAME OF THE PARTIES: Kaalkaa Real Estates Pvt. Ltd.
SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE

|, Hewot Sedn| AdV- for Perinioner ey

ORDER
CSP 642/230-232/NCLT/MB/MAH/2017
CSP 643/230-232/NCLT/MB/MAH/2017
CSP 645/230-232/NCLT/MB/MAH/2017
CSP 649/230-232/NCLT/MB/MAH/2017
CSP 650/230-232/NCLT/MB/MAH/2017
CSP 652/230-232/NCLT/MB/MAH/2017
CSP 654/230-232/NCLT/MB/MAH/2017
CSP 656/230-232/NCLT/MB/MAH/2017

Cumpany Petitions are allowed.

Sd/- Sd/-

V.NALLASENAPATHY B.S.V. PRAKASH KUMAR
Member (Technical) Member (Judicial)

U


NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-




